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FINANCIAL EXPRESS

n' MUTHOOT HOUSING FINANCE COMPANY LIMITED
Registered Office: TC NO.14/2074-7, Muthoot Centre, Punnen Road, Thiruvananthapuram - 695 034,
Pozseszion Notice {Fu; Immovable Property) Rule B-(1) Form A m“thnnt CIN NO - U65922KL2010PLC025624, Corporate Office: 12/:0« 01, 13th floor, Parinee Crescenzo, Plot No.
Wihareas, the undersigred bsing he Autherd Offcar of IIFL Homé Finance Limiee! {Formedy kngn as irdia Infoing PUBLIC ANNOUNCEMENT HOUSING FINANCE 238 ﬁ‘lg?g' ?:"‘i"a dK“#? c°mp":’r:'G tb'°°k (East), Mumbal-400051 TEL. NO: 022-62728517
M'Ig Finanos LMJ I" FL-H FL_I unidef lhe Securilisabon and Reconstucton of Faanced fzsats and Enlemeemenl ol (Regulation 14 ol fhe realvency and Bankiupicy Bosrd of India (Wolumary Liguidation) -—u—wmu 00. LCom = - -
Sgurity rerest Act 02 and in axercse of powess corfermed Lrcer sectian 13(12) mad wit Fule 3 ol he Securty Inlens! Raculaions, 2097 APPENDIX -IV[Rule 8(1)] Possession Notice (For Inmovable Property)
(Erfioroement] Rules J002. & Dernand Nolice was ssued by the Auforised Oficer of the company i the BomoaeiLa- For the atiention of the stakehoiders of NAN FANG ENTERPRISE (INDIA] PRIVATE LIMITED Whereas The undersigned being the Authorized Officer of the Muthoot Housing Finance Company Ltd., under the Securitisation And Reconstruction of
Bomowtrs menfoned hesn below i fupay he amounl nofioe hensty ghven ta the befmawerand the puble in geners thal 1. [ Mame of Corporate Person Mis. MAN FANG ENTERPRISE (INDIA) Financial Assets and Enforcement of Security Interest Act, 2002 (ACT NO.54 OF 2002) and in exercise of powers conferred under section 13(12) read
the: Lindersignad has takan possssssan of the properly desoribed hersin Defow In siercise of powers. conlened on Him PRIVATE LIMITED with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a demand notice to below mentioned Borrower/s / Guarantor/s. After completion
under Secion 134) of lhe said Rides. The bamowarin partcular and fe pubic in general an: rereby cauliond no o del 2. | Date af Incorporalion of Cofporate Parson | D5/07/202 1 of 60 days from date of receipt of the said notice, The Borrower/s / Guarantor/s having failed to repay the amount, notice is hereby given to the
wilh e propeerty and any dealgs with the roperty wil be subject o the charge of IIFL HFL for an amourt as mertionad 3. Authority under which Corporate Person s | Regisirar of Companios, Gujarat Borrower/s / Guarantor/s and the public in general that the undersigned has taken Physical Possession of the property described herein below in
m—rhﬂuﬂn’ mﬁnmlfﬂm;mﬁﬁlm;‘?mﬁumfm [II:-r“l:-'--E-':Irtsu::lI Bub-moclion (8] rT'Ld Wﬂun 1%-:! thedct, L _'é‘f_ﬂjf_l?},::fﬁ'fl'a'ﬂ_: .Ffﬂ!ﬁ'?‘,’f&... T T T A T e : exercise of powers conferred on them under section 13(4) of the said Act read with Rule 8 of the said Rules on this.
it b . togerhar with - Ehanges and axpensas ncumad, at 3y ime batore 4 Conporate Idatity Muber s Limibed Liataity | 1 . LAN / Name of Borrower / Date of Total Ols Amount (Rs.) Date of
the daria foeed for sale or fransfer, e sacured assets shal notbe soid or fransfered by "BFL HFL™ and no furier slep shal kit iyt st ol £ owpiorie Parenn - No. Co-Borrower/ Guarantor Demand notice Future Interest Applicable Possession
teta;nntﬁl"ﬂLFFL"h:ume{maabacdmmmagsgm 5 | addrasa of tha agstanad office and principal | 402, 4th Floor, ABC-1, 30va, Sardar Patal
T o = e — =l affica (il any] of Corporats Parson Magar Sociaty, O C.G. Road, Ahmedabad, 1 | LAN No. 12100072182 27-March-2021 Rs.10,19,869.00/- as on 23-June-2024
anss ]'I Dos ﬂm* Secured Assat Tﬂhéfm;‘"'r Date of H";“_ Gujarat-380009, India. 1. Shubhangini Chandreshkumar Shah 26-March-2021
h“ﬂ.-[‘ ] oy .‘W' r hmlm“d | g |Liguldation ocommancamant date of|.June @2, 20634 2. Chandreshkumar Kishorchandra Shah
| bo-Borrower(s) |,y Thet Piece And Parcel Of Milkhal Mo 4451, € 421243.00- [Rupees b O I Y e e e g e
M. Wiaykumar [Shusted At Vilage Khatanya (Demail, Takal FourLakh T*EEw .P:.EHE 1350 | 2906 e r'«]a.n?u,'.i'mamss. Email Addrass, Tolaphons | Mr. VINIT NAGAR, 818, Shivailk Satyamey, Description of Secured Asset(s) /Immovable Property (ies): A 504, 5 FLOOR, SY NO 583 3 583 7 583 6, SWAMINARAYAN PARK, VATVA,
Rh:llrj %mﬂ. Egyad. District .ﬁ.‘-a;al'i. F?li-mrmb 3EE-3LE=II.TA'HE ?;:dusl-:i:l::l_ld %’&H”ﬂ?" 24 | 2024 number and the Registration Mumbar of the [Bepal-amBll Cross Road, Bopal, GUJARAT, AHMEDABAD, 382445, INDIA
n t B b W T ¥ - M —)
r:r-f{,spm H,;E! La:n?;%al-:“ Ilﬂ Ilarua. i:ar-:lal._r:r?ag. F}:]r::". ity o gt i";’;‘{ﬂﬁﬂ‘;‘gi‘;’mn?jﬁ'ﬁ‘jﬁ‘,‘_ 2:{::::,3”5 ﬁﬁ:j: The Borrower/s / Guarantor/s in particular and the public in general is hereby cautioned not to deal with the property and any dealings with the property will
IL10406069  |Asea HTE.00, THT 20, E50.00 02717-416007, IF Registration HNo. be subjectto the charge of the Muthoot Housing Finance Company Limited, for an above mentioned demanded amount and further interest thereon.
Far, further details phease cantact o Auharised Officer at Branch Office : Amadabiad Cammarce House, 481 Floo, e R e S St L Place: Gujarat, Date: 26 June, 2024 Sd/- Authorised Officer, For Muthoot Housing Finance Company Limited
Commana House 4, Nr Sheli Petrol Pump, &n Foad, Pranlscnags:, dhmedabad - 180051 or Corporate Office ; : = .
1L Tower, Pat Mo, 58, Lidvog ihar, PrIv Gurgaon, Harvana i | Lastdate for Submission of Claims Jushy 27 2024
Place ; Gujarat, Date - 26.06 2024 S4i- Autharised Officer, For IFL Mame Finance Lid, Eﬁf:uﬁbl?jrfgiﬁ:;?:Iib;::ildl;?:.”r;:a}ui.:l;?l EEE'II'IERFRI‘EE (IHDONAY PRIVATE LIMITED has % Chﬂ [:Hﬂl.ﬁ“ﬁ."nﬂu“ I“EST“E"T AH“ FI "A.HBE Bﬂ'“ FA"T LIHITE“
The stakeholders of Mis. NAN FANG ENTERPRISE (INOIA) PRIVATE LIMITED ars hersby el OLA ¢rate Ofice: ChlaCrest, S B, C5¢8055 4, Thiru Vi ks ndustial s, Gy Crenns-500032,7
calied upan io submit & prood of their ciaims, on or bafone July 24, 2024, o tha ligukdabor at the
adirass mantinned against item 7 DEMAND NOTICE
The ndancial craditors aball subomil e proal of claime by alecstronic means onky. Al cihar
F mbmkmbiolders oy subrmit this proof of ciaims in person, by postor by electronic maans. “H‘DE-H THE FW\TIEIGHE UF THE EEEUH‘I'I'EETIUH MII] HEEEHETHUETI‘UH UF HH"":IAL HEETS AHD EHFUHE‘EHEHT
PALDI-1 BRANCH 238, Samarath., Submissicn of false ar mislaading procfs of claim shall airact penaltes OF SECURITY INTEREST ACT, 2002 ("the Act”) AND THE SECURITY INTEREST (ENFORCEMENT] RULES, 2002 ("the Rules")
Brahmakshalriya Society. Near Jain o The undersigned being the Authorized Officer of Cholamandalam Investment and Finance Company Lid. (the Secured Craditor) under the Act
i Fifiwnz Byviicais pravision Stare, Shantivan Narayannagar, Fiace: Anmedabiad bl i in exercise of the powiers conferred unider Sec. B3(12) of the Act read with Aule 3 issuei Demand Nolice(s) under Sec. 13(2) of the Act, cali
] ! Pl Ahmadabad Date: June 26, 2024 Liquidator of Mis. Man Fang Enterprise (India) Private Limited ardd in exroise of the powers conferred under Sec. 1312} read with Aule 3 issue and Wotice(s) under Sac. 13(<] of the Act, calling upon

the Tollewing barrawers) to repay the amount merdionsd in the mespective nolice(s] wilhin G days from (e dade of receipt of the said nolice. The
urdlersagned reasonably believes hat borrower(z] istare avarling he servce of the Demand Rotlcels), therefone the serde of pofice 15 being sfecied
by affixation and publication as per Bules: The confents of lemand Noticeds) are extracted herein bedow -

Possession Motice w's 13(4) of SARFAES] Act, 2002
Whereas, The undersigned being the Authorsed Officer of Canara Bank PALDI-1

Branch, Ahmedabad under the Secuntisation and Reconstrection of Financial Asset = . [ Hame B Address of the Bomomer's Loan| Df of Bemand
and Enforoement of Security Intersst Act, 2002 {Act 54 of 2002) (herein after refeed fo SURYODAY Suryoday Small Finance Bank Limited % dtobiios | Aak It fat Desaription of the Property / Socered Asset
8 "Act’) and in exercise of pawers conferrad under section 13(12) read with rule 3 of the Regd. & Corp. office ; 1101, Sharda Terraces, Plot 65, Sector - 11, Loan Alc. Nofs), : HLOISTRODO054860 AN The Plece of Immovable Property Bearing Flat Mo 303, Admeasuaring
sz_urllg,r Intarast (Enforcement) Rules, 2002 issued Damand Neotice dated: 30032024 A BAMK OF SMILES CBO Belapur, Mavi Mumbai - 400614, CIN: LE5823MH2008PLC261472, 1. M,/ Mrs, Manoj Sharma :1;5.711?; 6G9.41-5q, fis, i & 627 5g Mes, Bullt Up Area And 61441 5q. Fis, |, e 5708
calling upon the Borrower Mis: Truptl Garment & Finishing Private Limited (Director _ _ 2. Me. / Mrs. Chandrika Sharma o r-::gm 5. Mt=., Carpet Araa, On The I Floor O Building Mo. 6” of "Shree Krishna
:‘;}! ﬁﬁiﬁ“ﬁéﬁﬁﬂ;ﬁ:;?m‘ag;m; ';;m :udh.‘;'”t:ﬁﬂ" APPENDIX -IV [Rule 8(1)] Possession Notice (For Inmovable Property) Both are Rio, :- B, 503 Priyanka City | 5 | " Fbo ' Haritage” Alang With Undivided Share In The Land Underneath The Said
s, S7.47.185.25 (Rupees Fifty Seven o fty Seven Thousand One Hun wed| | Wmereas The undersigned being the Authorized Cificar of the Mis. Suryodzy Small Finance Bank Lid, under the Securitzation and V(Plus, Near Vednath Temple, Godade, | ¥ | oo oc (Bullding Sitiated On The Land Bearing Survey No. 31 & 32, Block No. 1,
Sixty Nine and Paise Twanty Five Only) in Tarm Loan as o 30,02, 2024 together with Raconstruction of Financial Assets and Enforcamant of Security Interast Act, 2002 (ACT NG54 OF 2002} and in axercise of powars Asspass Road, Godadra, Choryask306 000, | & | Ly, [Admeasuring He 3- 7231 Are. 50 Mis. L P Scheme No. 69 (Godadara-
Rurtner interest and chargas from 31.03.2024 and Re.2.56,673.47 (Rupees Two Lakh confarred under saction 13(12) read with Rule 3 of the Securily Interast (Enforcement) Rules, 2002 issuad a demand notice 1o below Gujarat; Also at - Flat Ho G303, Shree Rty | ot Einal Plot: o 99 Adeies suring 24700 50, Mo, Pai (Ewster Jcle
Fifty Six Thousand Six Hundred Seventy Three and Paise Forty Seven) in GECL as rantioned Borrower's | Guarantar's. Aftar complation of 60 days from date of recesp! of the said notice. The Barrower/s ! Guaranoris Krishna Heritage, Mear Mansaravar Talay gokm | oroen; Sub Fot Mo 2 Admeasuring 12100 5g. Mts., 0F Village : Dandof, Sub
on 15.03.2024 fogether with furlher interest from 16.03.2024 and Rs.14.92,776.36 having faled o repay tha amount, nolice is hereby given 1o the Borrowes's | Guarantar's and the public in general that the undersigned Churas: 334 210, Gujarat, Dl B Tal, : Surat City At Present Sub-Drstrict Udhna Dist, - Surat Dwned By,
(Rupees Fourtesn Lakh Ninety Two Thousand Seven Haiikod SEH"EI'I’LI]T Six and has taken Symbolic Possession of the property described heresn below in exercisa of powess confarred on them under section 13(4) of THIS NOTICE |5 SENT IN SUPERSESSION OF OUR EARLIER NOTICE DATED 14.12.2023. Please be informed that earlier Notice dated :
Paise Thirty Six) in GECL 3.0 & on 06.03 2024 together with further interest from the said Act read with Rule 6 & 8 ofthe Securty Interest (Enforcement) Rules, 2002 on the date mentioned herewith: V4.12.2023 issued under 13(2) of the SARFAES| ACT, stands withdrawn with immediate effect.
07.03.2024 and Rs.51.13,276.00 (Rupees Fifty One Lakh Thirteen Thousand Two 5, Name of Barrowsr | Co-Borrowsr Guarantar Date of Total Outstanding | Date of Symbolic Thee: barrowens) are her.ehy ad_n'rsgdtnnu}mply'ﬁ'n?hﬂﬁen.emnt_t Huh:e-!sllal.'g.im ;Jl.ag,llhe-damand amaunt merdionsd therein a.ru:l I'reremabm'ewlh.mﬁn
| Hundred Seventy Six Only) in Working capital as on 18.03.2024 togather with Na. Demand Notice Amount in Rs, Possession St i s Gt i ol bt e st S e MR A 0N G, 6 & el 3 1es i ittt o
further interest from 19.03.2024 and incidental expenses and costs within 60 days hH Mo, 237060001503 payment. The hm'rulwaf[sj may rale thal Cholamandakam 1nhﬂl'|lll'l and Fimance Company Ltd. is a secured credibar and the kaan facility availed
| from the date of nofice. 1 1) PANCHAL TEJASHKUMAR UMANGEHAI DRI 16.00.1371- JUDE2024 by the Barrower(s) is 2 secured debd against the immevable praperty | praperties being the secured assetis) mangaged by the borower(s], In the event
The Bomower & Guarantars having failed o repay the amount, nofice is hereby given fo 2) RITIKABEN TEJASKUMAR PANCHAL A5 on Date: MD2023 boerower(s) are ialledmmsch.irgetpﬂr fiahilities in full wrrmnmg snpu.latedﬂme, 'r.ne_hcureﬁ Creditor shall be entitled to exercise :.1ll1h=_:rlg}‘|15 under
the Borrower & Guasantor and the public in genaral that the undersigned has taken Sec.li[-:l-u’.rm Act 1o taka possassion of the secured assets(s) |r_£mdmg bt it limsed fo mln.sﬁe-r.:he same by way of sale or by imvoking any other
Symbolic Possession of the property being described heren below in exercise of Description of Secured Asset{s) | Immovakbde Property (ies) : ALL THAT PIECE AND PARCEL OF MOM AGRICULTURE PLOT OF rameddy awgilakble undear the ﬁ.-:!:ami the Rules thereunder and realiza payment, The Secured Credior is also empowered I:-:-l.'lT.lFi-ll.H‘.l { O SEAL the
powers confemed on him under secticn 13(4) of the said Act read with nde & & 5 of fhe Security LAMD M MALUJE BIL VADDDARA LYING BEMG BLOCKE ND449 OLD SURVEY NOBI6 & 5331 TR MO FPNO 122 TOTAL ls[:curmi assels(s] ebore erilopcing the right fo sale or transer. Subsequent (o the Sale of the secuned am::ts:csl_m Securod Creditoralso has 3 nght 1o
Intenest Erforoement Rufes ofthe saidActon this.an the 25th day of June of the year 2024, ADMEALIRING 7385 50 MTRS,_PAIKI F PNO. 122 ADMEASURING 5538 S0 MTRS. KNOWN AS *PARAM GREENS" PAIKI TOWERC, initiate separate legal peoceedings o recover the balance dues, in case the value of the mangaged properties & insufficient fo cover the dues payable
The Bormower! GuarantoriMorigager in particular and the public in general is hereby | | FLATMO.C/103 ON FIRST FLOOR CONSTRUCTION ADMEASURING 675 SQ.FTS, UNDIVIDED SHARE OF LAND ADMEASURING Rt oGV LIRC A THL 1RO /3 UL TV NAOR 0 1 e AT 9/ EE MBI S JZCMRC WAV LR MTY Dt
cautioned not to deal with the property and any dealings with progerty will be subject fo 182 ASC.MTRS AT REGISTRATION DISTRICTA SUB DISTRICT VADODARA. DHSTRICTVADCDARA GUJARAT-391410, Bounded Thae atbanthan. of the borrower(s) (= invited tn Saction EXB) of the Act, In reapect of time svediabie, f0 redeem tha sacirod assats end farther to Section
[ the charge of the Canara Bank for an amount of being Re. 57,37,169.25 (Rupees Filty By:EAST :BYMARGINSPACE WEST. BY PASSAGE &FFI31 SOUTH: BY SOCIETY 7.50 MTRS ROADNCRTH : BY FLAT NO.GHOZ 130131 of the Act, 'nmra!ly the borrower(s) ane ra.slralned { prohibred from disposing o or dealing 'with the securad azset{s) or rarsfering by way
Seven Lakh Thirty Seven Thousand One Hundred Sixty Nine and Paise Twenty of sake, lease or clhenwiss (other than In Lhu.l:rdmar:.' course af businessl any of the secised i_issclisl. wikhoud priar written consent of the Secumd
Five Only} in Term Loan as on 30.03.2024 fogether with further interest and charges | | 2 | LR No. 207170001062 . Rs 52,18 390611 CHISRP 0 1A 1 ' A T g W 1.5 o Ak The oo Do M valabl ot
| from 31.03.2024 and Rs.2,56,673.47 (Rupees Two Lakh Fifty Six Thousand Six '|EI MR, RAZARE HQHESH 290102 As on Diate: 3011112022 23062024 fhe undersigned and the borrowes(s) may, if they s desire, can collect the same fram the undersigned on any working day during rarmal [“ﬁ"-'?m“’}
Hundred Saventy Three and Paisa Forty Seven) in GECL as on 15.03 2024 together 21 MRS. MAFARI DEVI ; sd/-
with further inberest from 16.03.2024 and Rs.14,92,776.36 (Rupees Fourteen Lakh Description of Secured Assetis) / Immovable Property (ies) - ALL THAT PIECE AND PARCEL OF FREEHOLD IMMOVABLE Place : Surat, Gujarat Autharized Oificer
;Hr:r:ﬂy Two Tgﬁs;;ﬁmﬁnmﬂmsnmw Slx 1and Paise Thﬁﬂ?’ﬂ{;ﬁ‘ec; PROPERTY BEING 1) SHOPNC.07, GROUND FLODRAND 2} SHOP NO. 67 ON GROUND FLOOR, IN THE SCHEME KNOWNAS . For Chelamandalam investment and Finance Company Limited
& as on Uba, L Br Wi &7 inierssl from ' an "SATYAM MALL®, SITUATED AT LAND BEARING BLOCK/SURVEY MO_ 256 PAIKI A AND BLOCK! SURVEY NO.258 OF MOLLJE r
Rs.51,13,276.00 (Rupees Fifty One Lakh Thirteen Thousand Two Hundred Seventy VILLAGE CHANGODAR TALUKA SANAND IN THE DISTRICT OF AHMEDABAD & REGISTRATION SUB DISTRICT SANAND AU SMAL L F ! I "JA N C WAN_K ﬁ M ITFIT
}’;‘DEE'.;."E;“ Working capdtal s on 18.03.2024 together with further interest from WITHIN THE STATE OF GUJARAT. THE SAID PROPERTY 15 BOUNDED AS : FOR SHOP NO. 07- EAST | SOCIETY INTERNAL A SCHEDULED COMMERCIAL BANK
This bermawarisakianfion s Invibed o tha provisions of eub saclin (&) f sachon 13 cithe PASSAGE, WEST : SPC ROAD, NORTH : SHOPNO. 8 OF GROUND FLOOR, SOUTH - STORE & FORSHOP NO. 67 - EAST: SHOP e eemmea noee egd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, laipur - 302001 (CIN:L36911RI1996PLC011361)
SARFAESIAct ir;rEEEﬂltl::ﬂli"mE avaliaie, mmﬂe&mhe-*s-&cured i WD, B0 OF GROUND FLOOR, WEST : SHOP NO. 6 OF GROUND FLOOR, NORTH:. SOCIETY ROAD, SOUTH : SHOP NOL BB QF Demand MNotice Under Section 13(2) of Securitisation Act of 2002
DESCRIPTION OF IMMOVABLE PROPERTY UHOUNE FLOOR FOIS SH[_]P N, B SEAS T SGETY INTEE"_ML FASRE, WESL: 5P AIAD., NDETH_' S N0 B OF | &z the lean account became NPA therefore the Authorized officer under section 13{2) of “The Secuntisation and
Al that peace and parcel of Flat Ne.13, Fourh Floar in the scheme known as SHABARI ﬁgjmmg Etggg' 53;?: EEDEIREET?E EﬂﬂiDEHS?}ZF:ﬁ?SLﬁ:ﬁL ; g:glfgﬂguﬁq%?fgggHD FLODR, WEST: SHUF N B6F Recanstruction of Financial Assets and Enforcemeant of Security Interest Act 2002 had issued 60 days demand natice to the
APARTMENT situated and located at Block/ Survey No. 128, TPS No, 8, FP No. 247/ . ' : : : ' Borrowers/ Co-barrowers/Martgagers/Guarantors (vollectively referred as "Borrowers”) as given in the table. According to
Ahmedabad Municips! Tenament Mo, T875-1977-00-0001-M, B'h Banchhod Bhuvan in The Borrowsr's / Guaranton's in parlicular and the public in general is hereby cauboned nol fo daal with the properly and any dealings the notice if the borrowers do not deposit the entire amount within B0 days; the amount will be recoverad from auction
Mobnagar Society, Paidi, Taluka-Sabarmati, District-Ahmedabad | Gugarat} and bounded with the progerty will be subject to the charge of the Mis Suryaday Smelt Finance Bank Lid, for an above mentioned demanded amount of the mortgage properties secured assets as given below. Therefore you the borrawers are informed to depasit the
IE'“EMW-B“UHWHF East: Flal No. 16 West : Open 1o sky & Ranchhodihuvan North and furiher inferest theraon, entire loan amount along with future interest and expenses within 60 days from the date of demand notice, otherwise
-Passage & FlatNo, 14 Soulh : Open to sky & T.P.Road Place: GUJARAT Sdl- Autharised Officer under the provisions of 13(4) and 14 of the said Act, the Authorized officer is free to take possession for sale of the
Ef::ﬂ: Ei#::g:;ad Sdi- Amh“g:::f?g::; Drate; 26-06-2024 Far Suryoday Small Finance Bank Limited mortgage properties/secured assets as given helow,

Borrawers to note that after receipt of this notice, in terms of Section 13{13) of the Act, 2002, you are prohibited
and restralned from transferning amy of the secured assets by way of sale, lease or otherwise, without prior written
consent af the secured creditor.

Borrowers attention are attracted towards Section 13(B) rfw Rule 3(5) of The Security Interest {(Enforcement) Rules,

. Asset Reconstruction Cﬂmpany {Iﬂdiﬂ] Ltd., 2002 Act that the borrowers shall be entitled to redeem their secured asset up_nﬂ the pa;,t'mept of the complete
/\ | Acting in s capacily as Trustee of varous Ardl Trasts autstanding dues as mentioned below before the publication of auction notice, which thereafter shall cease toexist,
[\ rC I Arcil office: The Ruby, 10th floor, 28, Senapati Bapat Marg, Dadar (West) Mumbai-400 028 Name of the Borrower/ Co-Borrower [ Date and Amount of Demand Description of
Premine ARC Branch Address:-610, Sun Square, Near Hotal Regenta Central, OFf C. G. Road, Mavrangpura, Ahmedabad - 380 006, Website: hips-fiauction arcil.codin: CIN-USS908MH2002PLC1 34884 Mortgagor / Guarantor / Loan Afc No.  Notice Under 5ec. 13(2) Martgaged Property
;E[HEIEIIESII‘TU.&“[:FFEE{I:]E;g:hE:Egﬁg%HﬂﬂEigﬁTmﬂlﬂigg gifﬂﬂg}létgéﬁ&glﬁ]fk:E%ﬁgﬁ%ﬁ%?&ﬁ%ﬁl&&gﬁéw AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY [Loan &/C No.) L9001060121574431, 10-May-24 T 898,911/ |Property Situated At Patta No. 148, Kumaha!n]
| v : Galaxy Ent ise Th IS Propriet Rs. Eight Lac Minety-Eight Ka Bas, Gram.- Joha, Te- Decuri, Dist.- Pali,
Notice ig hesaby given ko the public in general and to the Borrower (2} Glarantor {s) / Maortgagor (2}, in particulas, that the below described immavable propertylies morgagedicharged to the Asse! Reconstruction Company {India) 54:: x:w?.;r,_ﬁ,n: |gin$1u§ a,md..:;z:,:wi:; Tp..:.;f-‘:ndl}r:.m;-n:] J.Ia.dl::-n dFI,'.li:J':i'lhr{I TA&:‘IMSEHME;:W !:; FtlIl 1
Limited, &cting in #s capecity a5 Trusies of various ArciTrusis("ARCIL™) {pursuant fo @ essignment of financial assetvide registered Assignment Agreements), will b2 sold on "As is whereis™, "Asis whalis™, "Whatever thergis” and i : e | | o
“Without recourse basis™ by way of online e-auction, for recovery of outstanding dues of together with furiher interast, changes and costs elc,, a5 detaiad below in terms of the provisions of the Securitzation and Reconstructon of » Ramsingh Amarsingh Chavada (Co- Eleven Unly 35 on
Financial Assats and Enforcement of Securily InterestAct, 2002 *Act” read with Ruless, B and 9 of the Sacurity inferest (Enfercamant) Rules, 2002 (Rules"). Borrower) Smt_Bhanwarl Amarsingh Dewvi 10-May-24
Name of the Borrawer / Co- |  LAN No_ & Trust Name | Outstanding amount | Possession | Date of Type of Type of Earnest Reserve | Date & Time (Co-Borrawer) Rajvada. Mens Through It'S
Borrower's | Guarantor/s | | Selling Bank a5 rﬁt'u dafc:ﬁs' type and date | Inspection ﬂiﬁ’;‘f m:l}f Maortgage tl';lune:.rrt Price of E-Auction Proprietor Narpatsingh Ramsingh
Maortgageris ce ure Eﬂﬂ'i Chawda(Co-Borrower) Narpatsingh
me 1 m Ramsi
ngh Chawda {Co-Borrower)
BV Industrias | Balvantras | AT3LARPADITAZ6S | Arcit Retsl Loan| Rs. 46,21,848.42 on Physical (5-Jul-24 | House /Land— | Equitable 3000000 | 30,00,000/- 16-Jut-24 Smit Poojaben Lalsinh Parmar {Co-
Karolia | Balvanirai Viaijibhal | /Bagaj Finance | Portfolio-042-8-1  June 22, 2021+ Possassion ws 999 5q. FL.; {2:00 PM Borrower )
Karalia | Hitesh Balvan Ra Lid Trust further Intarest 134 Cons,
Karoliva / Hitesh I'-'.arl::dh.l‘a.irl thareon + Legal IDE-th-:IEﬂEE - 1830 Sq. Ft. | [Lean &/C MNe.) L9001060ET1300267 T, 14-May-24 T 725,662/ Property Suated At Room No-4 Hlﬂln'liljl,
Nilsshlimar Batwanmiia Expensas Free Hold Hitesh Sagarhhal Desal {Borrower] | Rs. Seven Lac Twenty-Five Swaminaarayan Chall,5 No-384801 & 2
Karoliya / Nileshkumar Karoliya St Varshaben H Rabarl {Co-Borrower) Thiousand Six Hundred Paiki,Tps No-12  Fp No, 72, Village - Asarwa,
= > - T = Siuty-Two Only a5 on Dist-Ahmedabad, Gujarat Admeasuring
Description ofthe Secured Asset being auctioned: Property owned by Balvaniral Kenolia being PLOT NO &3, SHEET NO. 34, CITY SURVEY NO. 4834 (OLD CITY SUR. NO.14.G.6 PAIKE, WARD MO 12, 3 MOMA NAGAR, 13-Mav.24 889,55 Sa.Ft
OFP MAYLIR PROVISION STORE, GANDHINAGAR, JAMNAGAR - 361008, SRR J i ki
Pending Litigations known to ARCIL | Mot Known Encumbrances/Dues known to ARCIL Not Known LA :: o ]p"ag‘ll L”S”‘T”*‘m“- L‘”;":H‘t *53-”::’“:;’ 3 ;’é‘:?f:*’:gl“af‘:q” ?l::ﬁé”"-k?:” 11 :‘
= . : ; : . Hgnieshkumar Prahladbhal Prajapar 5, Three Lag Seventy-Six -2 otk Mo , Book Mo, 38,
 Last Date for submission of Bid Same day 2 hours before Auction Bid Increment amount: As mentioned in the BID document (Borrawer], Smt.Datiben Prahladbhal Thousand Six Hundred Property No. 1136/1/14, Tal & Dist-
Demand Draft to be made inname of: | Arcil Retad Loan Portfolio-042-8-Trust Payable at | Ahmedabad / Par Prajapati (Co-Borrower) Prahaladbhal Forty-Eight Only ason [Mehsana Gujarat Admeasuring 98.60 5q Mtr]
RTGS details Account No.; 3To000003T1274, Bank Name : HDFC Bank, IFSC Code ; HDFCOO000542, Branch Address | KAMALA MILLS COMPOUND, SEMAPATI BAPAT MARG, | finabhai Prajapat {Co-Borrower] 13-May-24
LOWER FPARELA00043 ' R : |
- - - - — - —— . [Loan AJC Mo.) L9001060126653187, 14-May-24 T 7.24,178/- ||Property 1) Property Situated At- Survey No-
PR fpﬁ_'::ﬁgE?;gﬁﬁ;;ﬂiigiﬁ1;1H‘f;;'?;ﬁ;“:‘;%%ﬁﬂ;;;g:ﬁ;ﬁﬂ9’3 = M04175256 {mahash bangeraglarcl.ca.n), Fiyush Gupla. - S06T0 51072 Raj Gents Parlor Through IUS Proprietor | As, Seven Lac Twenty-Four (- 632, Plot No- 1,2,3 & 4, Shree Hari Prakash
- iz oy T ! msib Bharatbhai Gordhanbhal Sitapara, 5mit. Thousand Qe Hundred Complex, Shop No- 41, Ground Floor, Vill
Mame of the Borrower/ Co- | LAN No. & Trust Name | Outstanding amount | Possession Date of Type of Type of Earnest Reserve | Date & Time Sitapara Gitaben Bharatbhai {Co- Seventy-5ix Only ason | Rangpar, Dist- Merbl, Gujarat Admeasuring
Borrower's | Guarantor/s | Selling Bank as per FAES! | type and date | Inspection mr;{ and Mortgage Money Price of E-Auction Borrower ) Sitapara Bharatbhai 13-May-14 29.73 Sg.Mtr, (Without Terrace) (Property 2) |
Mortgager's otice dated N EII'JII;IE of fi ug;‘t Gordhanbhai (Co-Borrower) Property Situated At- Survey No- 131 Paiki 2,
op Plat Mo- 2 Palkl, Bapa Sitaram Comples-B,
Mr. Parshottam G Malaviya! | REKHL14000005 | Arcil-Retail-Loan] Rs. 2092 846.16 as Physical Od-Julk24 | House /Land - | Regstersd 372000 | 310,72.0000 30-Jul-24 ¢ Shop Ma- 40, Ground Flaor, Vill--Uchi Mandal, |
Mrs. Bhartiben P Malsviva | /L&T Financial | Portfolio 58-B- | on February 27, 2018 |  Possession |/ 581 5q. Ft; 12:00 PM Dist- Morbi, Gujarat Admeasuring 14.81
Services Trust + further Intenest 18-12-2023 Cons - 918 5q. Sq.Mitr. [Without Terrace)
lha&:n + Legal . 1 Free Hold [Loan &/C No.) LB0D1060114507742, 15-May-24 T 664,867/« | Property Situated Af- Plot Mo, 14, Floor No,
— = - : = —— - - kievadiva Dharmeshbhai Ganeshbhai Rs. Six Lac Sixty-Four 14, Vill- Sanosara Sihar, Dist- Bhavnagar,
Emnrﬂm; tll::'th; ;En-?r;:l ?ﬁﬁi@_ﬁﬂgﬁd%?;ﬁg rﬁwn:unhagl:arﬁiﬂanﬁ'l GHMlaI;vﬁggﬁ:imnmabe proparty being RidhhiSidhhi®. Raghuvir Park. Close Sireet, Alka Society Main Road, Off Pedak Road, Plot Mo, 308, (Borrewer], Ganeshbhal Rajabhai Kevadiyal Thousand Eight Hundred Gujarat Admeasuring 225.89 Sqmtr
QUEATN. S, Mo : : AL BEREs 0%, K Pl L i [Co-Borrower) Smit, Manjulaben Sknty=5even Only as on
Pending Litigations known to ARCIL | Mot Known Encumbrances/Dues known to ARCIL Mot Known Ganeshbhal Kevadiva (Co-Borrower) 13-May-24
Last Date for submission of Bid Same day 2 hours before Auction Bid Increment amount: As menticned in the BID document |Loan A/C No.) L9001060123517802, 15-May-24 ¥ 4,14,539/- | Property Situated At- Plot Of 20 21 Paiki, Yogi |
Demand Draft to be made in name of: | Arcil-Retail-Loan Portfolio 58-8-Trust Payable at : Ahmedabad / Par Bhatti Jivanbhai (Borrower), Smt. Bhatti Rs. Four Lac Fourteen Magar; R 5 Mo 68 Paiki A, Block No 6, Tehsil-
RTGS details Account No.: 5750000043858, Bank Name : HOFC Bank, IFSC Code : HDFCO000542, Branch Address | KAMALA MILLS COMPOLUND, SENAPATI BAPAT MARG, Gestaben dvanbhai (Co-Rorrower) Bhatll | “Theussnd Flee Hundred | Jetpur, Dist- Bajhet, Gujarat Admsasuring
Amrutlal Parsotambhai [Deceased) (Co Thirty-Mine Only as en 46,02 Sq.Mtr
LOWER PAREL-400013 :
Mame of Contactperson & number | Shailesh Galkwad — DRETS20121 (shaifesh. gaikwad@arch.co.in), Mahesh Bangera — 9004173256 {mahesh.bangera@arcil.co.n), Piyush Gupta — 96878 57072 Borrower) Smt.Bhatti Kamalaben Amrutlal 13-May-24
(piyush.gupta@arcil.co.in), Almas Kagei- 9924541228 (almas. kagzi@arcil.co.in). i |Co-Barrower)
L 'C Mo 9001060821 200678, 15-May-24 ¥ 3,77.097/. P ty Situated At- Plot Mo- 14, Middle,
Name of the Borrower / Co- EIEfILIH HE- &h Trust Name | Outstandin ?E"Egrl Fn“mﬂm | Date of P Type of d Mﬁp' of Eﬁ;:“‘t Reserve ﬂaﬁf’“ﬂﬂm“ '!.fl:::ijfntjr;rlbc [Borrower) Rs ::rc-:: Lac Sr_"rcnt'p'-j ;::E:a\::l ISILE;: Dist B:avﬂ?lﬂir -Eu;:a:n‘l-
ng Ban as par Ba nspection ro an ortgage B Price -Auction / : = L !
mm"ﬂﬁﬁwm“ : : tice dated P b mﬂﬁm of g2 0 us:ltlt Smt.Manjulaben Ganeshbhai Kevadiya Seven Thousand Minety Admeasuring 22589 5¢.Mtr
Property (EMD) (Co-Borrower) Kevadiya Dharmeshbhal Sewen Only as on
Sajidali Shahidali Saiyad | | 60390721012276 | ARCIL-RETAIL | 62.86.269.58 as on Physical (4-Jul24 | House/land- | Registersd | 2,67,100- | 2671000 | 30-Jul-24/ Ganeshbhal {Co-Bomower) Ganesnohal 13-May-24
Afsanabanu Sajidali Saiyad | 9/ Fullerton India LOAN Movember0d, 2021+ | Possession / 1267 Sq. FL.; 12:30 PM Rajabhal Kevadiya (Co-Borrower]
Home Finance | PORTFOLIO- further Intenss 29-01-2024 Cons - 1520 5q {Loan A/C No.) LI001070131673176, 16-May-24 T 14,89,415/- | Property Situated At- New Block No.93-65
Company Lid 053 ATRUST thereon + Legal Ft. / Free Hold Khere Piyush Arjunbhal (Borrower), Rs. Fourteen Lac Eighty Revenue Survey No.80-2, Plot No.G5, Block
Expenses Smit Maishall Piyush Khere (Co-Borrower) Mine Thousand Four Mo.93, Silver Park, Village Jafrabad, Disn-
Descripion of the Secured Asset being auctioned: Property ownad by Sajidal Shahidali Saiyad & Afsanabany Sajidali Saivad being Flal No. 20, Bag-E-Rehmal Bungalow, Nr. Jinnal Bungalows, B/H, Bank of Bargda, Varlekar Darshan Marashbhal {Guarantor) Hundred Fifteen Only Syrat, Gujarat Admeasuring 42,38 Sg. Mtr.
Block/R.5, No, 3975, Kanthariya Road, Mouja Kanthariya, Bharuch - 352012, as on 13-May-24
Pending Litigations known to ARCIL | Not Known Encumbrances/Dues known to ARCIL Mot Known | {Loan A/C No.) LO001060113781371, 16-May-24 ¥ 4,55,894/- | Property Situated At -Plot Number 100-101, |
Last Date for submission of Bid Same day 2 hours before Auction Bid Increment amount: As mentioned in the BID documant fiajest humo SHagumnibyl Thodar s Fourlac fltiptie: | SaciWelGsncChadin Vs, HonaCipd Sadni
Demand Draftto be made in name of; | Arcil-Retail Loan Portfolio-053 A Trust Payable at : Ahmedabad | Par g o mmar it I (o bl e i s e
dEKGr | LO-BOrrwer LAI30erT FNETy-FOUT eniy a5 an measuUren -9 Ll e -
RTGS details Account Mo.; 5750000373024, Bank Mame :HDFC Bank. IFSC Code ;: HOFCDD00542, Branch Address ; KAMALA MILLS COMPOUND, SEMAPATI BAPAT MARG, Thakkar (Co-Barrower) Mehulkimar -,.-15 May-24 ¢ !
LOWER PAREL-400013 . i k -
: — - Bhagvantzhai Thakkar {Co-Borrower) Mital
MName of Contact person & number | Shailesh Gaikwad — BEGTEER121 (shailesh gaikwadi@arci co.in), Mahesh Bangera — 004173256 (mahesh.bangera@arcil.co.n), Piyush Gupta - 96876 57072 | a;:ﬂir'- kumar Thakiar (Co-Barrower)
(piyush.guptaifarc oo in), Almas Kagzi- 9924541228 (almas kagzi@arcil co.in),
Tanmsamd Coilions: [Loan AYC No.) L90D1060E21226131, 16-May-24 T 638,221/- |Property Situated At- Property Mo 402, Gram-
R e T e fanata Hair Art (Borrower), Mayi A5, Six Lac Eighty-Eight R an, Tahsil Talod, Dist- Sabarkantha,
1. ThehAuction 3ale is baing conducted throwgh e-auction throwgh the website https:ffauction.arcil co.in and as per the Terms and Conditions of the Bid Document, and as per the procedure set out therein. g::__ik ;:Im Sil_: ;Lh 4 IEL:I: u-;::ruwtri- Th ;u h:n -Lia'll:'hrIEt' :u rlf;m d EZT;r; A:r;:a-a:uc;lng :33 E.D:;q ':ma
2. TheAuthorised Officer *AQ"N ARCIL shall not be held responsible for internet connectivity, network problems, system crash down, power failune el samatihai Kodarbhal Nayl (Co-Borrower) Twenity-One Gnly s on
3, Abany stage ofthe auction, the AD may acceplirejectimodify/cancel the bidloffer or post-pone the Auction wilthoul assigning 2ny reason thereof and without any prios nodice, smt Sejalben Rakeshkumar Nayl (Co- 13-May-74
4. The successiul purchaseribidder shall bear any statulory dues, taxes, fees payable, applicabde GST on the purchase consideration, stamp duty, registrabion fees, morigage fee in case of unnegstered Borrower), Kalpeshkumar Somabhal Nayl
morigage, etc. that i required to be paid in order 1o get the secured asset conveyed/delivered in hisiherfits favour as per the applicable law. |Guarantor)
5. Thentending bidders should make their own independant enquiries! due dibgence regarding encumbrancas, litle of secured asset and clamsinghtsidues affecting the secured assets, including statulony dues, R AT T T
etc., prior to submitting their bid. The auction advertisement does not constitute and will not constitute any commitmant or any representation of ARCIL. The Authorized Officer of ARCIL shall not be responsible |Loan A/C No.] L3001070936360452, 17-May-24 40,93,119/- | Property Situated At Shop No 17, Ground
inanyway for any thind-party daims/rights/duss Sumit Rajendrs Dawange {Barrower], Rt. Forty Lac Minety-Mine | Floor , Building Known Vibhalasmi Shopping
6. The particulars specified in the auction notice published in the newspaper have been stated to the best of the information of the undersigned; however, undersigned shall not be responsible / liable for any error, Smt.Sharda Rajendra Davange [Co- Thousand One Hundred | Old Revenue Survey 147, New Survey No 51
misstatermentor omission, Borrower) Dawange Rajendra Namdeoraa|  Nineteen Only as on Maje - Bhestan , Majura , Dist - Surat
7. The Borrower! Guarantors!/ Maortgagors, who are liable for the said outstanding dues, shall treat this Sake Motice as a notice under Rules B and 8 of the Security Interest (Enforcement) Ruies, about the holding of [Co-Borower) LENmy {""'"::[ Mﬂ";:“;”';“‘ S 5"'”"'::'“‘ Up
the above mentioned auction sale. ea Undivided Share 17.14 5q. Mtr.
B, Intheevent, the auchon scheduled hersinabove fails for any reason whalsoever, ARCIL has the right 1o sl the secured asset by any other methods under the provisions of Rule 85} of the Rules and the Act, {Lexan A/C No.) L90D1060T 18452651, 23-May-24  T25,43,718/- | Property Situated At Ground Floor , Smile
S 3 AR Computers Through i1'5 Proprietor Rs, Twenty-Five Lag Forty- | Complex , Shop Mo, 3 S5ureey Ward Ne 6/1 ,
;Latzaz{:-lg;?;‘n Asant Rﬂﬂﬂs:rhil::tl?:nﬁa‘:nuiwandh} Lid Ashish Rameshbhal Pala, Smit.Komalben Mine Thousand Seven Manhar Plot Magia Makn Road | Street No S, |
= i 3 ek 2 Ashishbhal Pala [Co-Borrower), Ashish Hundred Elghtesn Cnly as | Tal And Dist - Rajkot , Gujarat Admeasuring
|| Rameshbhai Pala (Co-Borrower) on 23-kay-24 14.11 5q.Mtr.
|Date : 25/06/2024 Authorised Officer
{Place : Ahmedahad AU Small Finance Bank Limited

financialexp.epapr.in Ahmedabad
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